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Report Captioned "Plot to Down· 
Grade India at U.N." 

-537 SHRI M. RAM GOPAL 
REDDY: Will the Minish~f" of EX-
TERNAL AFFAIRS be pleased to 
state: 

(a) whether Government's att;:n. 
tion has been drawn to the report 
published in "The 'Hinrlustan Timc~' 

uf 1st August, 1978 'plot to down-
grade India at United Nation9'; and 

(b) if so, Government's reaction, 
thL'r('on'? 

THE MINISTER OF EXTERNAL 
AFFAIRS jSHRI ATAL RIHAHI 
VAJPAYEE)· (a) Y('s. Sir. 

(ll) Thl' Government of India is not 
awun' of any plot to down-gt1ldc: India 
In the Umted Nations. The question 
Of IndIan re'presentation in the United 
Nation~ Secretariat 1Il constantly 
J"t'vil'wed by Guvernment and conti-
nuous l'fTort~ arc made to ensure 
adl'qulltc rt'presentation by indians at 
hl~her Jcvd posts in the United 
Nations Secretariat . 

SHRI M. RAM GOPAL REDDY: 
We Wl're holding the post of Under~ 
Sc:rretBry-General. Now, rE'Cently we 
gOt Assistant Secretary-General'lt 
post. That means, our po!ition has 
been downgraded there. What is the 
reaction of the Go\'ernment to this! 
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SHRI ATAL BIHARI VA.JPAYEE: 
Till now, Sbri C. V. Narasimhan was 
working as Under Secretary-General 
for Inter-Agency Affairs and is due to 
retire soon. Ll Gen Prem Chand 
who was working on Assistant Secre-

.J y-General's post had already been 
retired. Now, in place of these two 
individuals. as a result of our talks, 
persuasion and some pressurization, 
we have been -able to secure two im-
portant posts. Dr. A. Ramachandran 
has been appointed as Executive 
Dire;-tor of the newly created Centre 
of Human Sett,ements in Nairobi 
with the rank of Under Secretary-
General. There is another post. Dr. 
P. N. Dhar bas been appointed Assis-
ta:1t secretary-General in the Depart-
ment of Economic and Social Affairs 
of the United Nations Secret'8riat. 
With these two appointments, it will 
not he correct to say that our position 
has been downgraded or India has 
lost some important position in the 
U,liteJ Nations Secretariat. 

SHRI M. RAM GOPAL REDDY: 
The Minister says that India has not 
been downgraded. India is already 
being denied its due in the UN Secre-
toma!. Of the D-II posts, which are 
the highest aUn Assistant Secretary-
cr.-neral len'/. both Sri Lllnka and 
Pi.lki ... tJ.n hold three each while India 
h3S un:y one. India htls a higher 
perc;onta-::p of posts in the Secretariat 
h'.lt that is only because of very 
jU:lior po~t.; held by it. How the Gov_ 
ernment il' going to react to this? 

SHRI ATAL BIHARI VAJPAYEE: 
have a long list and even in the 

D-II posts, we have four posts and 
in 0-1, 14. May I ask the hon. Mem-
ber not to Jed by that press report? 
TiDt pre:.;~ report is not correct. 

SHEI K. LAKKAPPA: 
position in the Comity of Nations and 
in ~uch. organisations mainly depends 
upon the strategy, negotiations, per-
sua-lOlls and also statesmanship of the 
External Affairs Mimster. It is most 
unfor~unate today that for the last 15 
months, we h'Rve been observtna: and 
aftf':- he has made the statement in 
thf' United Nations. 

MR. SPEAKER: What; is the ques-
tion? 

SHRI K. LAKKAPPA: All persua-
SIon, medIatIon negotiation and aU 
diplomatic channels of genuine non· 
alignment-all this has only created 
an impression .. 

MR. SPEAKER: Mr. Lakkappa. what 
is your qUestion? 

SHRI K. LAKKAPPA: The intel~ 

lectuals of our country have not been 
properly represented in the United 
Nations Secretarial. This has created 
a suspicion in the minds of the pe0-

ple of this country that there is some 
internal politics in your recruiting, 
SivinS promotion and nelotiating !or 
proper positions in the United Nations. 
Secretariat. It is ddliberate. There-
fore. I would like to know whether 
YOll Wlli. kindly review the situation 
and see to it that India's image is not 
t'arnished by not properly represent-
ing, negotiating, mediating and con-
ciliating. 

SHRI ATAL BITIARI VAJPAYEE:· 
emphatically deny the alleeations 

made by the han. Member. India's re-
presntation in the United Nation. has 
not gone down and it my friend, Mr. 
Lakkappa would like to come to New 
York. he can inlorm me privately and 
I will make arrangements. Then Mr. 
Lakkappa can find out that I am not 
int('rested in mediation or neeotiation 
or conciliation. 1 am Interested in 
projecting Indiu's correct im8j:fl abroad 
and I have been able to do aomethinl 
in this respect. 

SHRI RATANSINH RAJOA: I would 
lIke to know lrom the External AlTair! 
Minister why did he allow Mr. P. N. 
Dhar. who was workml with the lor-
mer Prime Mini.ter and who heiped 
In promullatinl Emereency 1n India. 

SHRI ATAL BIHARI VAJAP£E: 
The Cnitea. NatJonli wanted an ~iu
pnt economist and by all .tandardll 
Prol. P. N. Dhar in an eminent eeono-
mist, and while selectlnl people we do 
not make such type 01 distinctions 
which the hon. Member would like us 
to make. 
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OR KARAN SINGH: I think. it \s 
unfortunah' that remurks hll"e been 
madE' about Prof. P. N. Dhal'. a person 
who is not hl'n' 10 ddf'nd himself. I 
w{Juld like 10 sa.\' with {ull confldenee 
on the Roor of the }iou$.t' that when 
there was oia df'bate g01n1 on in thf' 
lImer-molit councils as to whether 
t'iecti{lO should he held in this coun· 
try or not. Prof. P. N. Dhar played a 
very important part in the decision 

that elections should be held and th9.t 
we should go back to the people. 1 
would, therefore. request the hon. 
Members on the other side that an ;n-
di"idual should not be maitgned just 
becaus~ he had been working In a 
certain place at that stage. He is a 
competent man and I do not think 
that any aspersion should be cast on 
him in the national interest. 

MR. SPEAKER: It is only a sugge~

tion . 
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SHRI K. LAKKAPPA: On a point 
of order. 

MR. SPEAKER: There is no point 
Of 0 :·der .... (111terruptiol1S) 

SHRJ K LAKKAPPA: There is a 
convention that only Mini,_ters should 
occupy those seats. ([l1tl'rTl'ptirmR) 

SHRI RAJ NARAIN: One should 
first deserve and then desire. 
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SHRI K. LAKKAPPA: I take strong: 
obje<:tion to the stutement mll{le b,v 
Mr. Raj Narain. 1 would like- 10 .Isk 
wht'ther he is'1 Minister now. Ht' 
should J::O to hIS place and put the 
qut'stion. (lJltl'Truptiolls) 

MR. SPEAKER: His sE'al l~ ~tjJ\ 

thf'r('. It has not yet bHon changed 
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MR. SPEAKER: Please come to the 
question. 
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